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~— CENTRAL ADMINISTRATIVE TRIBUKAL (;
PRIKCIPAL BENCH //
L - Hew Delhi, dated thisg the 3rd December, 1999
k.:f ’ -
f ) HOR'BLE MR. S.R, ADIGE, VICE CHAIRMAN (A)
l . HON'BLE MRS. LAKSHMI SWAMINATHAR, MEMBER (J)
| O.A, NO,678 of 1996
Shri Rambir Singh,
S/o Sardar Gurdit Singh,
R/0 Ajit NHagar Theria Roazd,
AQra-282001. coo APPlicant
 (HBone appeared)
Versus
Union of India through
the Secretary,
Ministry of Defence,
Hew Dalhi=110011, sos Regpondents

{Py Advocates:Shri M.K. Guwpta)
Oohg Bo, 1011 ‘of 1996

Shri amrik Singh Bath,
Commandant 509, Army Base W/S,
Agrae. see Applicant

(Sene appeared)
Vergus

Union of India through

the Secretary, '

Ministry of Defence,

New Delhi-110011,

The Command,

509, Army Base Workshops,

Agrao ) cso Respondents

¢By advolatesilshri M.K. Gupta)

O.A; No, 1009 of 1996

Shri Prem Chand Anand,

Commandant 509, Apmy Base ¥W/S,

AgQra,

U.P, ooe Applicant

Vex sus

Union of India through
the Secretary,
Hinistry of Defence,
Bew Delhio

The Co
509, Army Base Workshops,
Aq;a. ooo Respondeamts

By Advodsted ATl M.K.Gupta)
_— -




ORDER _{Oral) - U

BY HORE'®

Hone apparered for applicent when tho
Case was called out. This caac has bocn on Pogrd
alnce 12.11.99 and even on that date aJ..«:Z::peazed
for appliCa;!t. Under the circumgtances it appears
that applicant igs not interested in pursuing the
O.Aa. Accordingly the same ig dismigsed for dofault

and non=prosecution,

2.  Let a copy of this order be placed in ogeh

O.A. record,

. -",: . é‘ s _. .
(8rs. Lakshmi Swamin//) (8,8. A ge)
Member (J) Vice Chairman (a)
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